DELHI VIDHAN SABHA

Bulletin Part-II

(General Information relating to Legislative
and Other Matters)

Thursday, 16th March, 2000/Phalgun 2000 (saka)
No. 715

The following three Resolutions have found place in thefﬁ

balloting held on 15th March,2000 and may be listed for discussion

on Friday, the 31st March,2000 :-

S.No. Name of the Member Text of Resolution

I Shri Roop Chand This House resolves that Kalkaji
| Temple, Hanuman Temple(Connaught:.g‘

Place), Hanuman Temple(Jamuna.
Bazar) and Adyakatayayani Matﬁir-“
Temple (Chhatarpur), be téken
over by the Govt. of Delhi. by
enacting a suitable legislation. =

2 Dr. Harsh Vardhan This House resolves that steps.
be taken at war footing to -
ensure compliance of all
cleanliness norms by the dairy
owners 'in the residential areas
of Delhi and to prevent the
~explosion and blockage of main
sewers all over the city. The
mechanism of catching the stray
cattles creating nuisance on
Delhi Roads and streets be also

strengthened.

3w Smt. Kjran Choudhary This House resolves that Delhi
- Govt. should take immediate

steps to preserve monuments and

the areas surrounding them which

are not covered by Govt. of

India Act on the subject, as also

the Heritage.

5.K. SHARMA
Secretcary.
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